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Will the Minister of COAL be pleased to state:

(a) whether the Government is aware of the incidents of blackmarketing, theft, mafia, corruption, supply of sub- standard coal etc. in
coal companies/subsidiaries/depot; 

(b) if so, the action taken in this regard; 

(c) whether the Government has initiated any inquiry; 

(d) if so, the findings thereof; and 

(e) the steps taken by the Government to check the aforesaid incidents?

Answer
THE MINISTER OF STATE FOR COAL (DR. DASARI NARAYANA RAO) 

(a) to (e): In general there are no complaints of black marketing of coal supplied to core sector industries like power utilities, steel,
cement industries. Core sector linkages a re operated through a regime o f Fuel Supply Agreements. Coal to non-core sector
consumers is released based on the past linkages and sponsorship by State Governments and also under Open Sales Scheme as
and when surplus coal is available. 

The non-core sector linkages are verified from time to time by the Vigilance Departments of State Governments and vigilance wings
of coal companies and as and when units were found to be closed or not working, the coal linkages have been cancelled. On receipt
of complaints of misuse of coal by some linked consumers in the non-core sector, an intensive verification has recently been taken up
by the coal companies. 
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